
From:-

To,

Sub:-

Ref:-

Madam,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, T{AGALAN D, MIZORAM AND ARUNACHAL PRADEsH)

N .HC.VII.2061 13 llloa IA
Smti layashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Suchandra BhattachaDee,
Principal Judge, Family Court,
Dhubri.

Dated Guwahati, the
l/'

/o December, 2024
Earned leave .

Your letter No. FC.XIL-Z|2O23/365/E dated 17.t2.2024

Yours faithfully,

s)l-

With reference to the above, I am directed to inform you that you have beengranted earned leave for 1l(eteven) days from zi.tz.zoz+ to 31.12.2024 (suffixing01'01 2025), subject to submission of yo* ieaue narir'oiritv Report from the office of theAccountant Generar (A&E), Assam. Further, you are to hanJ ore,. the charge of your court andOffice to the Counsellor, Family Court, Dhubri before ,ro..ui,ng on leave.

JT. REGTSTRAR rurcil-ANcE)
Memo No.HC.Vtl-2O6l21tgl |q03 _ t t?oV lA, di
copy forwarded to: 

trt tttwo-Itlv' /A' dated 
' 

Lo -ll'zz'
1. The principal Accountant General (A&E), Assam, Beltola, Guwahati_29, for, information' tco1l-oi 

[re ,ppli."urn rn'pre*#bed format is encrosed iierewith).,-,2. The project Manager, cauhaii ligfr cou[.-"-' 
"

ER c


